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Chlassifieds

I, /0
BALBIR SINGH NAGI r/o
1C/125, Namdhari Colony,

Ramesh Nagar, Delhi 110015
declare that name of mine and
my father has been wrongly
written as BHUPINDER S NEGI
and B S NEGI respectively in my

Iarrive ata conclusion
not an assumption.

Form No. 5

DEBTS RECOVERY TRIBUNAL
600/, University Road, Mear Hanuman Setu Mandir, Lucknow-226007
(Areas of Jurisdiction - Part of Uttar Pradesh)

Summeons for filing Reply & Appearance through publication

0.A. No. 678/2019 Date 12-02-2021

[Summons to Defendant under Section 19(4) of the Recovery of Debts due fo Banks and
Financial nstitutions Act, 1993 Read with Rules 12 and 13 of the Debts Recovery Tribunal

(ProcedureRule, 15530 5 & No. 678/2019

UNION BANK OF INDIA (e-Corporation Bank)
Versus ---Applicant

RABINDRA NATH CHAKRABORTY & ANOTHER
To, -..Defendants

1. Rabindra Nath Chakraborty Sfo Shri Sukumar Chakraborty Rio House No. R-359,
Sector-21, Noida-201301
Second Address:- 10870-N, Sterfing Road Apartmant- 22C, Cupertino CA-95014
[United States of America)
2. 5mt. Ruma Chakraborty Wio Shri Rabindra Math Chakraborty, Rio House No. R-
350, Sector-21, Noida-201301

~Defendants
It the above noted application, you are reguired to fle reply in Paper Book form in two sets
alongwith documants and affidavits (if any) parsonally or through your dufy authorized

INTERNMATIONAL CENTRE FOR THEORETICAL SCIENCES

Tata Institute of Fundamental Research

o 151, Shovakote, Hesqar

TENDER NOTICE NO. 04/APRIL/2021

Sealed Tenders in TWO BID SYSTEM (Techno - Commercial
& Price Bid) are invited from reputed Hospitals/ Healthcare
agencies for the following :

IRef No.
|Ha me of Work :

Last Date for Document
Download
|Datu of Pre Bid Meeting

Last Date for
Submission of Tender

aliatta Halsll, Bengalury | Sorth -5e008Y, Indii, el

ICTSITIFR/2021-22/SER-30
Health Promotion Centre Services

02/05/2021 till 18.00 Hrs

26/04/2021 at 11.30 Hrs

03/05/2021 till 15.00 Hrs

A 3% () union Bank

s A Wl e PR Geresrmread o ndi Uncerisking |

Uini§ Mo, 802-A Tower
Fi'.1||.!.'1, Station, Ajmer

| PREMISES REQI.IIHEI'J I‘JH LEAEE IH l‘.':DNHM.IGI-fT PLA.EE DELHI |

Bank requires a well-consinected commercial premisa for Industrial Finance Branch
of carpet area admeasuring 2000 Sq. Ft. £ 10% in ready possession and preferably
an ground fleor in ready possession al Connaught Place area. For Further details,
please visit bank's website www.unionbankofindia.co.intenderaspx & Govi
tender portal www.eprocure.in.

The Last date for submission of tender is 30.04.2021 up o 3:00 PM. Place of sale of
tender, submission & opening of bid is FGMO - Delhi at above mentioned address,
CM(P&D), Phone - 011-23215011

to Mew Dalhi

|Datﬂ of Opening Tender |03/05/2021 at 15.30 Hrs

Location : ICTS- TIFR, Survey no. 151, Shivakote Village,
Hessarghatta Hobli, Bangalore North.

The above advertisement is available on our Website -
and Central Public

f:_*j.'

@ SOUTH DELHI MUNICIPAL CORPORATION S

Office of the Addl. Dy. Commissioner (Election)
25th Flooe, D, Shyama Parshad Muktharjee Civic Centre Complax, Jawahar Lal Nehru Marg,
Mew Delhi-110002 Phane Mo, 23227507 and 23227519 E-mai: deelectionsdme@gmail com

driving licence no. http:/lwww.icts.res.inftenders Short Notice Inviting Tender
P04042002298886. The actual . . agant or lagal practitioner in this Tribunal, after serving copy of the same on the Applicant P : i - - ) o <ok shemiachs = - )
et B INCTINCTESIISTAVTUN | counseliduly authorized agent afer publication of summons, and thereater o] |/ Cc-rorment Portal - http:/leprocure.gov.in/eppp. The Prebid | | gigs are invited from eligible bidders for Supply of furniture items etc. vide
BHUPINDER SINGH NAGI and : : " : meeting will be held online, The online meeting link is given in NIT NO. ADC (Election)/SDMC/2021/04 dated 08.04.2021 through Two-
GEIE EVENENE T | appear before the Tribunal on 13-07-2021 at 10.30 A.M, failing which the application shall Bid i i of Polling Stations dur | Elacti f
BALBIR SINGH NAGI be heard and decided in your absence 2 the tender document, System for Setting up of Polling Stations during General Elections o
respectively ! Registrar . ) Members to the Delhi Sikh Gurdwara Management Committee-2021 in
Debis Recovery Tribunal, Lucknow Administrative Officer the area falling under jurisdiction of South Delhi Municipal Corporation.

$ TheIndianEXPRESS

e [OLERALISM OF COURALE =

PUNJAB & SIND BANK

(A GOVT. OF INDIA UNDERTAKING)

Tender Documents including Terms and Conditions can be purchased
from the office of Additional Deputy Commissioner (Election), SDMC,
25th Floor, Civic Centre, New Delhi-11002 from 09.04 2021 to12.04.2021
upto 5:00 P.M. and the same is also available on the SDMC website
www.mcdonline.gov.in from where it can be downloadead, The last date
of submission of Bids in 13.04.2021 at 3:00 P.M. The Pre-Bid Meeating will
be held on 12.04 2021 at 3:00 P.M. in the Conference Hall, 6th Floor, E-1
Block, Dr. SPM Civic Centre, JLN Marg, New Delhi-110002. By Order of

PFUBLIC NOTICE

Wy cient(), Kuidaep Singh (Aadhaar:
7532 3222 9943) sio Ramdhan and
Kusum Lala Phogaal |Aadhaar:
ZIT0 3471 T740) wio Kuldeep Singh
bath rio R-621, Humeyun Pur Village,
Dethi 110029 have debarred and

LUDHIANA | E-AUCTION

SALE NOTICGE

g:;ﬂ'*'"ffh;;‘;if E;;Fﬁ”?ﬁ%i;;? Ro. No. 03/DPUSI2021-22  Addl. Deputy Commissioner {Election)/SDMC
rrﬂrﬁﬂgm:r a"ai:mm e Tu1ura] PUBLIC NOTICE FOR E-AUCTION FOR SALE OF IMMOVABLE PROPERTIES ON 26.04.2021 11:00 AM TO 12:00 NOON

vts a[.'d gropecties and severed LAST DATE & TIME OF SUBMISSION OF EMD & DOCUMENTS ALONGWITH DEMAND DRAFT (HARD COPY) ON/BEFORE 22.04.2021 UPTO 4:00 PM — OFFICE OF THE EXECUTIVE ENGINEER |
al relations with her Any person LAST DATE & TIME OF SUBMISSION OF EMD AND DOCUMENTS(ONLINE)ON/BEFORE 23.04.2021 UPTO 4:00 PM n TRANS. LINE MAINTT. DIV-1V, JKPTCL,

ﬁaal'ﬂﬂ *'_“1: *I'Jif sl be dong. a4 a1 Sale of immovable property/ies morigaged to Bank under Secuntization and Reconstruction of Financial Assels and Enforcement of Security Interest Act, 2002{No.54 of 2002) | | VKPTC AMBEDKAR CHOWK, JAMMU J&K.
AL Whereas, the Authorized Officer of Punjab & Sind Bank, has taken possession of the following property/ies pursuant to the notice issued under Section 13(2) of the Security o . . )

B I Tiwag, Advocats Interest (Enforcement) Rules 2002 in the following loan account with right to sell the same on “AS IS WHERE 1S BASIS and AS IS WHAT IS BASIS™ for realization of Bank's E-mail: extlcle@gmall.com » Ph/Fax: 0191-2453427
PUBLIC NOTICE ] dues plus interest as detalled hereunder and whereas consequent upon failure 1o repay the dues, the undersigned in exercise of power conferred under Section 13(4) of the SUBJECT: Extension of E-NIT No.: TLMD-IV/J/19 of 2020-
|, “AMAR—IEET —sfo—SHOBH said Acl proposes to realize the Bank's dues by sale of the said proparty/ies. The sale will be done by tha undersigned through e-auction platform provided at the Wab Portal 2021, Dated: 06.03.2021

NATH r/o Hut 13, near Balmiki
Mandir, F Block, Sudarshan
Park, Delhi 110015 declare that
name of my father has been
wrongly written as SOBH NATH
in my Aadhaar data: 3021 0259

EXTENSION OF DATES
The Dates of captioned E-NIT’s are hereby extended:

https://www.bankeauctions.com).

Authorised Reserva Price
Officer, Contact 1
No. & E-Mall 1D Bid Increase Amount

Name of the
Branchl
Account Name

EMD
Submission
Account Datalls

Details of
Propertylies

Demand Motice Date/
Outstanding Amount

Last Date for Submission of Hard
Copy of e-Bid

13.04.20271 (U2.0U F.VI.)

8970; as SOMNATH in my - al a5 147 = ards S5h. N dhar K Rs. = 210} T
cducation documents and in my CML LEES Ermﬁurm 1h prn;l;:eﬂije;bulnggﬁjh? Jul g'lfd;. - agaﬁ_ggm‘; —_— - Gupts :E':"'L"'"::I'*;"rr 25.77 Lakh e-Bid Submission (End) Date & Time | 15.04.20271 (02.00 P.M.)
voter card no. SZM2183879; as Borrower:Swastik Industries | Silualed wakia vilage Jandiall, budhewal Road, | 8.£0,38,959. gy & O. Mob. -0910299708 = 3~ Online Commercial and Technical 17.04.2021(03.00 PM)
SOM NATH in my account no. through its partners Ricky|Near Akal Academy, Chandigarh Road, Near Interast & expenses 06831100013200 TELE: 0181-5068260. " e-Bid Opening Date & Time
India and in my PAN: Guarantors: Gagandeep | 44 dated 27 02 2015 ) recovery effective after PSIBDO00EEI | £ wail - b ludhiana@psh.coin, Rs. All other terms and conditions shall remain unchanged.
BXZPJ1908H. The actual name Singh 01.12.2019 LO145gpsb.co.in 0.10 Lakh Sd/-
of my father is SHOBH NATH . .
Properly measuring 110 sq. yds Village 05.08.2019, Sh. Narender Kumar Rs. Executive Engineer,
PUBLIC NOTICE Borrower : 1. Sh. Krishan|Phullanwal No. 1. Hadbast no. 263, Teh. & Rs.17.33,511.06 + Fulure Alc No. Gupta (Chief Manager| J6.89 Lakh Transmission Line Maintt. Div.-1V,
Public at large Is hereby informed Gopal 2. Ms. Chelsi. Distt. Ludhiana Interest & axpenses 06831100013200 Mob, 9910236708 Rs. DIPJ-137 Jammu
that my cient Mukesh S/ Kishan Property measuring 200 sq, yds.Village| w.e.l. 01.04.2020 less recovery |  IFSC code TELE: 0161.5068260 3.70 Lakh
Lal Ao 15/347, Kalyanpuri, Deshi- Phullanwal No. 1, Hadbast no. 263, Teh. & Distt. Ludhiana effective after 01.04.2020 PSIB0000683 ifb ludhiana@psb.co.in Rs.
91 have severad all relatons from ' iy 0.10 Lakh
o o e T I R o sidential piot measuring 113,33 5q. yards 31.01.2014 Ms. Jayasree Rs. R —
and imiovatie. progertes. dis 1 Borrower ‘1. Mis Chouhan *.llu"ﬂr'tt at noar Fhr:‘:-h Fitmd F-Ewm Sahib Rs. 8,00672/- + Future Ajc No. M{ﬁlr;miﬂ';:::;};ir;ﬁ 11.65 Lakh Corporate Office ; 254-260, Awvai Sharmugam Salai Royapaltah, Chennal- 600014
My client will not responsibie fo Gtmrﬂnrn:iﬁmanl h:-.h & Distt. Ludhiana regd. vide sale deed w.el 01.01.2014 less IFSC code ' 5088253 1.20 Lakh Motice s hereby piven that the following share certficate issued by the Bank is stated 1o has been lost or
any ol the act done by Tinkle Gupta wasika number 8516 dated 25 11 2010 recovery affactive PSIBOOOD2G3 £ Mall Id : Rs. mr5.|:!la|:|!|:l or silen end fhe registered holdan! claimant thersof has appled to tha Bank for isswa of
: ' - ' ' . dhplicate share cerificate,
i Tk wera. after 01.01.2014, LO203iDpsb.co.in 0.05 Lakh
Harish Chamdra Simgh (Advecats) - : - 51 | Name of Fodio Mo of Cortificate | Dislinctive | Distinclive
CH-151. TEEHSIL COMPOUND HAIBOWAL KALAN Resdantal'Commercial property msg.200sq 06.06.2014, Bh, Marandar Kumar Rs. Mo.| Shareholder N, shares Mo. Ma. (From) No. (to}
GHAZIABAD Borrower: R.S Khalsa|yds Situated at HNO. 1156/17C, Street No.1|  Rs. 15,45,203)- + Future Ae No Gupta (Chief Manager) 31.50 Lakh 1. | KCLLW (ormally | 00041518 | 609 41533 | G10203107 | 10203715
e T E—— Knitwears prop. Roeshan|Jal Singh Nagar, Rahon Road, Vill. Taraf Interest & expenses 06831100013200 IE"::’E“ E’;:‘fﬁ;g:n Rs Kheenka Contanars
My clieht M Gopal Krishan along with his Singh. Guarantors: Sohan|Gahlewal Ludhiana regd. vide sale deed w.ef 01.05.2014 less IF5C code ; ! : 3.15 Lakh Limitec) - . _
wite late Anju Arora Rio 92 Khushi ram park Lal i ag 2 i » effect PSIBO000GES 0161-5071611, E Mail Id The Bank has notified the Stock Exchanges. whara thasa shares are listad, the loss of share carlifizates.
utam nagar st 2na for e Eli':i'LL?T?SEJ wasikano, 4390 dated 16.06,2009 r:;:::uur:ﬂﬁ;; ;:u ”b'll.undsll'lrl-;{‘mﬂll:::l:: :I:.m_ g uﬁnthhh P".'"" person [E.] who haghave any claim in mmmmhﬁ.ﬂ“mmﬁc‘.ﬂs e ,ud.ge ik tlain'-:?jn
Karan Arora & his wife Karishma Arora due to - with the Registrar & Share Transfar Agent of tha Beark ie. Cameo Corporale Sesvices Lid., Emait
}Q;"ﬁ:;,’.f;,‘;ﬁﬁﬁ;ﬁ‘;?d*.?:L;’;‘:’J:;bn'edjxﬂ' | 5.] KHANNA | LOT:1 TN measuring 0 Kanal 3 Marle 27.12.2017 Sh. Vivek Kumar imvesipr@camacindia.com, wihin 15 days of the publication of this notice, after which no claim wil be
all ther ties and relation due to bad behavior Borrower: Sh. Rajesh|being 3/240 share out of land measuring 12 Re 27 7. +F Alc No {Chiel Manager) Rs. 1.53 Lakh sntertained and Registrarwill procsed toissue duplicats certificates.
i cerdl o i st e Kumar. Guarantors: Sh.|Kanal 0 Marle situated within the revenve| 1ot e U@ | 4141100000720 | Mob.: 9872465860 Forcian Bank
responsible for any debts related to his son Am 15 h " lﬁtErBEI 'l EIlHI'I 585 'Ill'.ﬂ.f- : TELE: Ra. 0.916 Lakh
Karan Arora & his wife Karishma Arora any of Hl']ﬂ I“ﬂ gstale of '|'|"'Hﬂ|:." Lalhan IH:'-I-HHH at N['.‘ £ 1{” nl1 .IE 201? m IFSE Eﬂd‘ﬂ 01628-505002/93 "
his/her actions henceforth. My client and their . r e g ' 5 r“wuw PEIEUW“1 ﬂ! r Place * Chennai Déna Math Kumar
family members shall not be responsible for Tehsil-Khanna, Distl. Ludhiana. Title Dead Wasika no. 4710, Bahi No. 1 Jilad Hective after 01.12.2017 E Mail Id Rs. 0.05 Lakh Data s 800205 Asst. Ganeral Manager & Company Secratary
any act of im in fuur n any manerand f No. 2485 Page No. 0 dated 08,11 2011 in the name of Sh, Rajesh Kumar ot ol K0003@psb.co.in LOT : 2 S
[ o ek and e o MITTAL KSR L and measuring 0 Kanal 3 Marie being 3/240 share oul of land measuring 12 Kanal 0 Marle situated within the revenue estale of village Lalher| Rs. 1.74 Lakh
Regn. No piocate) {Hadbast No.219), Tehsil-Khanna, Distl. Ludhiana. Title dead wasika no. 3077, Bahi No. 1282, Jilad na. 1, Paga No. 77 dated 27.12.2001 in the name of H:-ﬂ .15 L akh NORTHERN RAILWAY
D-5, East Arjun Nagar, Delhi-110032 sh. Rajesh Kumar = - OFFICE OF Principal Chief Materials Manager
. F'Lll:-‘ TIEE - T T - uﬁ“ L Headquarters Office, Baroda House, New Delhi-110001
y chents Mrs. Savitrl Davl Wio Late Sn. Property measuring 200 sq. yds., wakia 18.07.2017, Ms. Jayasree 5. Ph .
Karam Sioh Rio RZ-5361%4. Sad 5 . : one : 011-23383304, Fax-011-23384008
Paﬂﬁ:;_ G?i*mi&h Pl mt‘_ﬂ;ﬁu BL‘I-FI’IJWII‘I’. 1 Sh Adlw. Eﬂnl. Phu”ﬂnwal A!‘Jad| |”|jﬂr S”\ﬂh Nﬂgﬁ[l ﬁl.ﬁ.ai,::?du * Fulu-m M’E Hﬂ'. 1cl'|l|ﬂl Hlﬂﬂglf' EQ.EU La.h.h L]
Delni-45 has sevared her relatian from her Guarantors: 1. Smt.| . r-ct No 278 Near Red Rose School | Interest & expenses 02931100066457 #EE"EH:EE::J:;’ Rs. No. 117/S/Auction Programme/Sale/2021-22 Dated 08.04.2021
son Mahesh Pal Sl Lata Karam Singh & Amand P ni, 2 Smt . . : J J . o . .
daughr law Wes Savia U kst ol Guringerkaur. " = ¥ 1L udhiana waf, 01.07.2017 lass IFSC cods 5068253 £ Corrigendum in Auction Program of Northern Railway.
BN grandecrs: Rutaralh & Harsh bolh 2o : ecovry siective Mer Pala0000293 & Mall b : Hs. Following amended dates of the auction ram for the maonth of April
Mahesn Palal Bl RZ-F-21115-B, Gal o 5, 01.07.2017 LO2eddpab.co.in 0.10 Lakh ng prog s
Mahawr Enclave, Masmer, Palam Road| 20271 will be as under:
Wilkae, News Dedhi-45, discmed & dabamed MODEL TOWN Industrial Property msg. 108 sq.yds. situated 01.12.2018 Ms. Jayasree Rs. S. | DepotiDivision Existing Amended date
e "."’"‘Ea‘,] iR, Borrower: Pankaj Vij.|at HNo. B-2-1297, street no.1, Opposite| Rs. 7,66,634.76/- + Future Ale No. {Chief Manager) 43.00 Lakh No for e-auction
properies & sha ll:l':ll TREDONEIDE jor e G i o Nidhi : Mobile: 9216195155, R &
acts, desds and things done by B i past, uarantors. 1. NI " Gyan Mandir, Arya Mohalla, Teh. & Dist Interest & expenses 02931100066457 TEL: 0161-5068052/ s
Fh’ﬁn“ﬁﬁufﬂ :;15.;{ e :u;n 'f'ii'i. ;ﬂ Nayar. 2. Sham Lal Vij Ludhiana regd. vide transfer deed wasika wef.01.12.2018 less IFSC code : | S06A253/ 4.30 Lakh T Dy.CMMFS_S_E_i 14.04. 2021 15.{)4;_2_1?21
rigis & my chent wil nal be held respansite no.21625 dated 12.03.2018 recovery effective P31B0000293 E Mail Id : Rs. 2. | SrDMMUNMB 14.04.2021 15.04.2021
ol their ets hereafter.  Shiv Dafl Adri aftor 01,12.2018. LO2e3Epsb.co.in 0.05 Lakh :
[Advocatel SR-ILB, Janakperi Dalke-50 NANDPUR Property measuring 50 sq. yds., comprised in 11.04.2017. Sh. Vivek Kumar Rs. Allnt:;gr aummgtr_:iatafadvlsgqtaﬁa ﬂ'lp?.: will re;ng:m sama.anr I'ul'lhe-l: d:etarls
. - |Borrower : Sh. Sunil kumar.|khasra no. 30//16-25-37//4/2-5-6-38//1/1-| Rs, 9,45,810/- + Future A No. tiggibsn o 232 Lkl e st S
Debts Recovery Tribunal, Delhi| |Guarantor : Smt. Poojal10/2-11/1-202-30//17/2-24/2-37//7/1/1-14/2-|  Interest & expenses | 0181100000720 | . Mob.: 9872485860 Rs. g
4th Floor, Jeevan Tara Building, Kapoor 15-16-17-18, Khatta no. 291/299-292/300-| w.e.f.31.03.2017 less IFSC code : 0161.2844112 0.55 Lakh , _ ¥
Parliament Street, New Delhi-110001 2937301, as per Jamabandi for the year 2008-09, situated within the revenue recovery effective PSIBO00018E E Mail : KODOJ@Epsb.co.in Rs. For Principal Chief Materials Manager
O.A No. 515 ] 2020 estate of village Giaspura, Hadbast no. 261, Teh. & Distt. Ludhiana registered after 31.03.2017 NO183@psh.co.in 0.05 Lakh &08/20z1
i de sale deed bearing wasika no. 2048 dated 26,05 201 | SERVING CUSTOMERS WITHASMILE |
PUNJAB NATIONAL BANK [e-OBC)| 332 sate deedbearing waska no. 2048 dated 26.05.2010
Versus.  Applicant 9. | NANDPUR Property measuring 55 sq. yds_, comprised in 11 04,2017 Sh. Vivek Kumar Rs. FORM - A
it rrower: Sh. n hlkhass 212115 124/ / A4/i4 gt : .
Sh. Nitin Gupta and Another Sorfowsr: Sh. Santoshhasr no. 202172, JV2A/2, Z52, .| oy 49989407 + Future e (Chist Manager) RO L PUBLIC ANNOUNCEMENT
Defendants| |TcUMar. Guarantor: SmL.i56.7, 13/1, 14/1, 1511, 35/, 211, 97213, 10.| "\ erect’ & expenses ikl Mob.: 3872465860 R ider Regudstion § o the Insabvency and Bankrupicy Bord of e nscheancy Resolution
To. a Geeta Rani. 11/1, 12/1/1, Khata No.588/596, as per| . 't 31 o3 E‘I:Ilﬁ' S 01881100000720 TELE: 01628-505092/93 a s E-akh rocuss for Corparate Parsons) Aegulations, 2018
3 S B P Jamabandi for The year 2008-09, siluated within the revenue estate of village| "recovery affective FC code : 0161-2644112 - FOR THE ATTENTION OF THE CREDITORS OF JINDAL MEDICOT LIMITED
(Defendants No. 02) | |Giaspura, Hadbast no. 261, Abadi Guru Nanak Nagar, Teh. & Distt. Ludhiana,|  after 31.03.2017 E Mail : KD0O3@psb.co.in Rs. _ RELEVANT PARTICULARS g
Having its Registered Office at: 1110243, | |registered vide sale deed bearing Wasika no. 10130 dated 02.03.2016 N0188@psb.co.in 0.05 Lakh Name of corporate deblor JINGAL MEDICOT LIMITED
I IND. 1, La0FaKN park, ard, Leihi- 10.] NANDPUR Residential property msg. 75sq.yds situated 27.08.2017, Sh. Vivek Kumar Rs. o s G Rocotrn of Comnine-Chundcnh
10032, Also at: Corporate Office At H-|  IRarrower: 1. Indu Kumari. 2, | at Strest No. 2 , Mahadev Nagar (Kartar|Rs. 11,61,727.53/- + Future Ale No. lgcll;n_e;;;aﬂ:ﬂzu 7.56 Lakh “mrlm Hqﬁﬂlﬁlﬂwﬂ ol r Companies Act 1956
35, Sector-83, Noida, Uttar Pradesh-! Iinod Kumar. Guarantors: | Nagar) near Gian Devi Bawa School, wakia Interest & expenses 01881100000720 TELE- 01628-505092/03 Rs. Corporate identity no imfed labilit
201307, Also at: NCR M'ﬂl'l.ﬂr[ﬂ'l. GH- 1. Balwinder Si ngh - 1 -.r|||ﬂge Lohara, Teh & Distl. Ludhiana reqgd w.ef31.08.2017 less IFSC code : n151-1'-m111. E Mall Id : 0.80 Lakh St Bt |'|!..|I"|'ID'E'|' ;:Ir corporate detior U17100PB2008PLCOZ 1564
02IC, Sector-1, Greater Moida Wesl | Veopinder Kumar vide sale deed wasika no. 3209 dated recovery effective P5IB00001ES KO003@psb.co.in Rs. Address of the regisiered office & Registored Offica: Mandiaia Kalan, PO
%ﬁ%ﬂ Budh Nagar, Uttar Pradesh- 27.06.2013 after 31.08.2017 NO188@psb.co.in 0.05 Lakh prropal offce (f any| of corporale debior Bia, Tehsil Khanna Ludhiana- 141412
. 11.] NANDPUR Residential property msg. 110sq.yds. situated 04.07.2018, Sh. Vivek Kumar Rs. Punjab, India
mms the above named applicant has Borrower: Mahesh Singh_ al street No.3, Mohinder Nagar Near K.K.| Rs. 9,20,391.92/- + Future {Chiaf Managar) 17.40 Lakh Works: LP Mahal Ram Magar. VPO
insfifuted a case for recovery of Rs. ronarty dealsr. Star Public School Road P e Y Alc No. Mob.: 9872465860 5 Thattal, Tehsl Amb, Dist. Una- 177211
79,97,035.00 (Rs. Seventy Nine Lacs| |Guarantors: 1. Sant|P E:E e R gy ok B £01.07 101“;! . 01881100000720 | TELE: n1628-505002/93 - Himichal Pradesh, India
Ninety Seven Thousand Thirty Five| |Bhadur Singh. 2. Smt [wakia village Lahora, Te iutchs sy o IFSC code : 0161-2844112, E Mail Id : Lt Lxh Inscivency commencement dae in respecl |,
Only) against you and whereas it has | |Amita Devi Ludhiana.regd vide sale deed wasika No. 250|  recovery effective PSIBO000188 K0003@psb.co.in Rs. of Corporate debtor 03-Warch-2020
; after 01.07.2018. MO18 b.co.i
been shown fo the satisfaction of the geed 00,08 S0t —grencen u.1uﬁLakh Estmated date of closure of insolvency 05-January-2021°
Tribunal thatitis not possible to serve you | S BRASWELLILLLIC SN Residential property msg. 100 sq.yds situated 02.09.2017, Sh. Ram Mohan Singh 5. resakition process S~January
in ordinary way. Thetefore, this notice is | | Borrower: Lakhwinder|at Wakia Sireet No B, Gagan Nagar, Near | Rs.6,89,545.38/- + Future Alc No. (Chief Manager) 9.81 Lakh Name and Regestrabon Number of The Gaurav Gupta, Reg. No
given by advertisament directing you to Singh Guarantors :|Saraswali Model School, Ludhiana regd. vide Interest & expenses 00021100004511 Mobile: 9720033456, . D:"- Intenm Resalubon Professional IBBI/IPA-D01/1P-00556/2017- 18/ 10986
make appearanca bafore Ld, Registraron 1. Smit. Amarjit Kaur|saledeedno. 345dated 12.04.2010. wef. 01.09.2017 IFSC code : TELE: 0161-5068064/65 .00 Lakh Address and s-mad of the intenm resolution [ 203, Savitn Compias-1 Near Dol
17-06-2021 at 10.30 AM. {for further | | 2- Smt. Rajwant Kaur less recovery effective PSIB0000002 E Mail: LOB99@psb.caln Rs. orofessional as registered with Board Chowk, Ludhiana-141003, Punjab
Gualle: SRIGE YL S NAbES 13 SALIM TABRI LOT : 1 Ll — Acicires s and | di ES:‘"S'” I:ndl;lrrﬂ@g:r:l ml;:lh#
www.atribunal.gov.i EIAE 13.]  SALMTABRI _ LOT: 1 [y g Sh. Arvind Tyagi s and e-mai 1o be used for . Bavitn Complex-1 Near
etribunal.gov.in) Phone No. 011 B T " v 21.02.2018, Ale Na. [BGM) correspondence with the interim resolution Chowk, Ludhisna- 141003, Punjab
23T4B4T3) orrower 1. Arora | situated at Shop-3, ground floor only, Karsbara Road, Rs. 12.43.722.31) + Future _ Rs. 17.01 Lakh Emal | \
Take notioe that in case of your fallure to| | A@F@ Centre. 2. Raman  |aoposite Deewan Gas Agency, Near Bhadur ke Chow, i 00021100004511 T’:::--ﬁ::ﬁﬁmll e oe T e professional mu: ip pndalmedi@igmail com
: Kumar. Guarantors:1. ||,dhia o vide sais dead wasiks Mo. 5815 dated n expenses IFSC code - ' — Last Date of submission of claims 23-Apr-2021
appear on the above mentioned day na reg =4 wasi w.ol. 31.01.2018 less rec 0161-2781017, E Mall id Rs. 0.05 Lakh
befara this Tribunal the case will be heard Krishan Lal. 2. Veena |50 201 it very PSIB0O000002 LODO2@psb co.in Classes of creditors if any.under clause(b) of
JH ' Rani effective after 31.01.2018. & L0419§0psb.co.in sub-secon(BA)of section 21, ascertained | NIL
and decided in your absence. Rs. 27.20 Lakh HF'Y the intenm resolution professional
Due to ongoing Pandemic Situation, al 2. Commercial property msg. 28sq.yds. siluated al Shop no 102, Near Grain Markel, bhadur Ke Road, Tarf Karabara, Distt. Ludhiana regd Rs. 2.75 Lakh ¢
K Vi vide sale deed wasika No. 1140 dated 26.04.2013 — Names of insolvency Prolessionals identfied
EETMM: will bg}g{ﬁ:‘l 'ilp through Video Rs. 0.10 Lakh 0 acl as h_l[t*msa: Hﬂp;ﬁmlﬂ!lkﬂ of creditors] Mot Applicable
pnferancing an at purpose;- oass }
[ Al the gﬁ.dmcaleal'ﬁiﬁgants shall Terms & Conditions: The e-auction is being held on "AS IS WHERE IS” & “AS IS WHAT IS" basis. 1.To the best of knowledge and information of the Authornsed e _' T“mﬁ UE I ot : r—
download the "Cisco Webex® application Officer, there is no encumbrance on any property. However, the intending bidders should make their own independant enquiries regarding the encumbrances, title of the :: Det iy; am:";: :-I:mnhaﬂut:l mm w:t:‘;:]eﬁ
Software: properties put on auction and claims/rights/dues/effecting the property prior to submitting their bid. The e-auction advertisement does not constitute and will not be regresentatrves are avadable at [BBhtps H5hbi. gov.in /downioadiorm. him
(i) "Mesting 10" and "Passward” for the deamed (o constitule any commitment or any representation of the Bank. The proparties are being sold with all the existing and future encumbrances whether known or b] Details of Authonzed representatve-
next date of hearing qua cases to be unknown 1o the Bank. The authorised officer/secured creditor shall nol be responsible in any way for any 3rd parties claim/rights/dues. 2. It shall be the responsibility of the hot apphicabie
taken by 'RegistranRecovery Officer-l bidders to inspect and satisfy themselves aboul the assels and specifications before submitling their bid. The inspection of property(ies) pul on auction will be permitied lo ;ﬂ':"" o "‘E‘H’r grven fhal mﬂwﬁlﬂ:‘m"' Law Tr'h"'rt’?J hlzigwgfvﬁ:iww
and Rem-;qr:.l Officer-Il shall be available 'Irlm lrﬁtgru-;!:!-:! bidders by concarmad .ﬂ:ulh.r:un-.'lq.-u officer/Branch mem;!{?er meantionad above against each .'n':[;uurﬂ d. Tha interested bidders shall submit their EMLD through J}-g:‘.}?lﬁﬂ ﬁﬁé‘xw of [,.T:M miian:ﬁ;maﬂmuﬁth urutﬁﬂlmﬂ 2 Trf -
ane day prior to the next date at DRT NEFT/RTGS Demand Draft as detail Mantioned above and login in web portal hitps://www, bankeauctions.com (the user id and password can be ablained free of cost creditors of JINDAL MEDICOT LIMITED ame hereby called upon fo submit ther claims with proof
Official Portal i.e. “dri.govin” wunder the by registering nama with hitps //www.bankeauctions.com). 4. After registration by bidders in the web portal, the intending bidder/purchaser is requirad to get the copies of on or bedore 73-04-2021 1o the Resolution Professional (RF) at the address mensoned aganst
Public Notice Head. the following documents uploaded in the web portal before the last date and time of submission of the bid document viz (1) copy of the NEF T/RTGS challan, (2) Copy of PAN fezn n0. 10.3.The fnancial Creditors shall submil '1“?"' claims with prool by electronc means onty
{iil} In any _exigency' qua that, the Card. (3) Copy of residence proofl/identification (KYC) viz. sell attested copy of Voter 1D Card/Driving license/passport/ration card etc., without which the bid is liable to be o E'! ?Jiﬁffﬁ?;x::m;%ﬁ:;lg?s anu;j“zﬂggfé ﬁﬂ?ﬁl?&ﬂﬁ
AIII'I-'DEEIE&"’LI“Q_E_NE- can contact the rejacted. Uploading of scannad copy of annexuras || and |l (mentionad in the tendar Notica) after duly filing up and signing. 5. The interested bidders who require & core of adorized lepresentabve hom m'ﬂ.“"f . -nsl:-".ﬂrq' mr;f_wﬂ st
concerned official at Ph. No. 011- assistanca in craating login 1D and password, uploading data, submitting bid documeants, training’ demaonstration on onling inter-sa bidding atc may contact M/s C 1 Indla acanst endry Mo 13 fo acd a5 aulhorized represeniave of the class [specify class] in Form CA
éﬂ'?mﬁ R e Pvi. Lid,, Bullding No, 301, First Floor, Udyog Vihar, Phase-2, Gurgaon, Helpline number +91124-4302000-2021-2022, +91-0646796075 (Sh. Pandeep Singh) S Sunmession of faise o msieadng proofs of clam shal avact penates
ven under my hand and seal of the i . "Mole- 1, Penod of 129 days from 250372020 to 310712020 was excluded from the CIRP penod
Tribanal on this 33 March 2071 Hn!plmu e-mail id suppo .rt@hanhuauctl.unn.t:.m.'n_ F“d 'I'ﬂ-_r any property related query or for Inupn{itlll:m n! al:-.ﬂ'_un mentioned pmpi;'rﬂ_nu- may cunt..u:t auth nr_lu-m_‘.i due 10 COVID 19 by Honble NGLT Order dated 29th Oct 2020, 2. The public an e
p Y officer . 6. Only tha buyers holding valid user |D/password and confirmed payment of EMD through NEF T/RTGS shall be eligible for participating in the a-auction process was stayed by order of the Hon'ble NCLAT dated 051372020 n pursuance of appeal fied by
by order of this Tribunal For further details please visit https:/lwww.bankeauctions.com & bank's website hitps://www.psbindia.com. 7. The undersigned holds the rights to cancel/reject Erstwhile Dwector of the Company, which has now besn dismissed on 08th Apnl 2021, An
for Registrar e T 2 arih : ; i exciysion spplication shell be filed by the Resolution Professional with Honbie NCLT ©
: any bid/Auction al any time without any notica/explanation )
Respondent may contact under mention exciude he aloresad peood and atcordingly e time of CIRP shall nol considened 10 Be g
phone number for further enguiry. STATUTORY 15 DAYS SALE NOTICE UNDER RULE 8(6) OF THE SARFAESI| ACT, 2002 on 3t January 2021 Sd.
Amit K. Dar, Ld. Regisirar, DRT-1, New This bormowers [ guaranions ane hamaby notifiad to pay the sum as menticned above along with up to date interest and ancillary sxpesnses befora the date of a-Auction, failing which the GAURAY GUPTA
DElhi,. Phaone.: I}'jII-EEH.E#.?'E Fropary will e auctioned’ saold and balanos dues, Il any. will ba recovansd with intanas! and cosl Date - 10-04-2021 (Resolution Professional of Jindal Medicat Limited)
E-mail: drt1delhi-dfs@nic.in Date : 09.04 2021 Place: Ludhlana {Authorised Officer, Punjab & Sind Bank) Place : Ludhiana IBELIPA-001/1P-00556/201 7-10/1 0986
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PUBLIC ANNOUNCEMENT
|Under Regulation B of the Insolvency and Banknspicy Baard of india (Insobeency Resolution
Process for Corparate Persons] Regulations, 2016]
FOR THE ATTENTION OF THE CREDITORS OF JINDAL MEDICOT LIMITED

FORM - A

RELEVANT PARTICULARS

MName of corporaie deblor

JINDAL MEDRGOT LIMITED

57 @l

Yeehell gfTd A Tk ol
Tl B T 3T Ha®l Aol
% AT H Ueh AfRK
fiRER frm g1 SRdr <l

Date of incorporation of corporate deblor

27-May-2008

incorporated | Registered

Authonty under conporale debdor 15

Registrar of Companies—Chandigarh
under Companies Act 1956

Corporate identity no_liméied liahility
identriication nimiber of corporaie oebior

U1T100PB200EPLCOG 1964

UgEH  Udchell Famll WA
FHAR ok Tq H
Taiferek difed Jardt 4 24 WA
&l e AT stk # Rrerma
T W o R e

TS | TRl o

Address of the registered office &
principal office (if any) of corporate debior

Registered Office: Mandaia Kalan PO
Bija, Tehed Khanna | udheena- 141412
Fungsh, Inda

Works: UP Mahal Ram Nagar, VPO
Thatial, Tehsl Amb, Dést Uina- 177211
Himachal Pradesh. India

of corparate debtor

insolventcy commencement date in resped

03-March-20.20

IeTE B+ didl S=| ol oX 31feeh &l
I ® | 3AfE 3T HH HH & fau

THY F 39 I Al HIesd
T WA Feo A W B
T T e 394 Rrepra
D T3 W g 7 9"
R 354 o q8d ATHE Gof Y
T HEAE HA FC 4 HA
TR =hl fIRwR & foam |

resolufion process

Estimaled date of cosure of inschvency

05-Januany-2021°

MName and Regisiration Mumber of The
Intarm Resatubion Professionsal

Gaurav Gupta. Reg. No
IBBI1PA-001/1P-005562017-18/10986

Address and e-mail of the infenm resohution
professional as registered with Board

203, awin E:ﬂ:ne 1.Near Dhoewal
Chowd, Ludhiana-141003, Pumab
Email: ip jindatmed ﬁﬂ'ﬂ Com

professional

Address and e-mail 1o be used for
cormespondence with 1he intenm resolutsn

203, Savitn Complex-1 Near Dholewal
Chowk, Ludhiana- 141003, Purjab
Emad o jinda '—-E-c‘.:égrr.?.- 0T

Last Diale of submissaon of claims

23-Apr-2021

a@ﬂﬂawﬁa

OERT 4151 Aifed # gHIHA
H {1 SATE 5 a7 9815t
aﬂqnnm;ﬁﬁmqﬂ

Classes of creddors if any,under clause(b) of
sub-section(6Ajof section 21, ascertained | NIL
by the interim resolution professional

Names of insotvency Professionals identified
{0 act as Authonsed Representative of creditors
in @ class (Threa names for each class)

Ml Appitabla

(&) Redevan] Forms and
[b) Details of authorized

feprasantabves ahe avacabls s

) Ralevant lorme: forms can be
dowricaded from the websats of

BB It /b gov.in idownioadionm him
bl Detasts of Authonred representatve-

o | I A7 12 f&Ai & € sfawre
& IR 9N H HehfHa AliS i
T H 3203 i FTdT T SoTHT
TSt Bl TAT| BIAIfh, 26 HTE Bl
TH A hI T 6.81 HidAe! off S

STl Tkl AU T TRl i
foon & e o)

st 7 30T I Tdifereh 18.1
ISl T HHAT X IS | TS
ge Sdfer e Higrelt § I8 X

eI, 9 310t (ST G TR 3TE |
STTel o 22
HIfdS FehHd HAIISI ehl T&
q g9 ° fRaR a1 nifq 9@ &g
2 T T, I g Ol § o

% FHA X U TS JoIWR
T HHHU Xk Hehleldd gfg hi
foor H 1UER TSR 3§, Siefh

Yehell o UfagTiaeh TeaRT TSl |
3 <t e TE A SR S 3 4009
RIS U4 hl TAIRAT & &I TS o1
et ST 2 T TEERT e B
& Yeiereh WTed fig eiter 3 sara fF A

fSredt # | 9 el

& X ff WA Mg @ IgA 2 T3 O Tgh 8.7 WISl deh 16.7 BIEel g5 i TE, R g 13 {5l

H HhAT W U U & A Sit =T 400l TRt

HigTell # PRA-T-31 FO dga deard  fusa
A AT H e S Wehd © T
agl 7T o Ygel THE H Hh A
T Teh X 1 20 HIEE! % g
g oft | foten sfee 7 7 i« =t
THAT R 11.7 ®iEel ot Jafh

gfearen # T€ €2 9.1 WIEl Tf  SfSSl, |,

ST Ug Wifeh 7 sdE &l U©
%Y BlhY 8 HIFGl U 31 T |
Il &1 19 W 26 HE & =
THHI I X H 1.86 BTG I
TG Ia i o9 H SIgelra 7= o
WAfrT 2 A 7 70 & AT &
= € |39 0.7 hidel & ®9

Nt B ST WHIOT I8 © TR
U H AU famr &l S X
19 A9 H | 4.9 BIES off I8
7 0 dF dgHT 8 HIFl doh
ST gg |
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AfpT AAS 1 Sl SThST 26
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Mot apphcabie

1 Motico is hivaby given thal tha Mational Company Law Tribonal hid ofdened B com
JIMDIAL |,J:;. LT

ol a Comorate Inso WBNLY Resplution Process b T

Tabr LT

'|."'-|'-ﬂ on dale

D200, {The cortiling copy of the Said order was made svalabls on 0 ;’-3‘__ FAL]

credibors of JINDAL MECRCOT LIMITED are haersby o

alied upon 1o ur-' e

= Figy s W .1.‘.|'

on or bafone 23-04-2021 %o the Resolution Professional (RP) o Te address menhonsd Bgan

flam ng, 10

All pAhar crafions milly Submit (sl CImE Wah [0l n pErson

misans. 4.4 Enancal cradior belonging 1o a ciass &t keted agmng! the anlry Mo
ils choice of authorized representalive from among e Bves nschency
Bgaingl aniry ND. 13 10 &c a8 authoresd nepresentalng of e Class [Specd

3. Tha tinancial Cradiory Shall submill thaer claims wih proof by @edimnc mikng L-"',.
oy Tegrisied DorEl Oof Dy

_._..,.._.1,:
12, shal Inchcale
piofesscngs Inied
-?l:ﬂ- n Formn CA

5 Submission of laése or misleading proofs of dam shall alrad penalies

*Woie:1. Perind of 120 deys from 25005020 o
dus o COVID 19 by Hon'ble NCLT Order datad 298h Oct 201

o V7020 w “-. uded from the CIRP penod

2. T ae.s_.rrl_-,.,e-"'ae-r

was staved by order of the Hon'ble NCLAT daled 05 L-..f__'-'_ ifi purscance of appeal Ned by

Erstwhile Diracior of the Company, which has now been demissed on 08th Ao

2021, An

exclusion appication shall ba fied by the Rescluion Professional wih Honble NCLT o

exclude the aloresaid penod and accordingly the tme of CIRP shall not

on 5ih January 2021

Date : 10-04-2021
Place : Ludhiana

ponsaiened 1o be over

Sl
GAURAV GUPTA

(Resolution Professional of Jindal Medicot Limited)
IBBLIPA-0011P-D055672017- 1810986

www . readwhere . com

.- . Chandigarh
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